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FINANCIAL EXPRESS

FORM A
PUBLIC ANNOUNCEMENT
14 of the Insol and Bank Board of India
(Voluntary l.rqlmtim Process Rigurllrmls 201?}

~ NOTICE OF LOSS OF SHARES ﬂF
KAJAR!

il
UMD Regent P!un Mmtm Gurgaon foad,
Gurgaon Haryana 122001 Hargana - India

Piramal

Piramal Capital & Housing Finance Limited

{Formerly known as Dewan Housing Finance Corporation Limited).

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

CNS FASHION RETAIL PRIVATE LIMITED
OPERATING IN KIDS CLOTHING

Caopétol & Housing Finonce CIN: LES310MH 1984PLC32639
Registered Office: Unil No.-601 6th Fioor, Piramad Amiti Building. Piramal Agastya Corporste Park, Kamani Junction, Opp. Fire Station, LBS

For the attention of the

e T Gl S i ﬁ'""r“*ﬁm“
1 i il ity N Hs. 1/
One -] quummﬂmmwn.

1. [NAME OF THE CORF H‘J<TE5ERT§§' Jz

g Privata Limited |

2. | DATE OF INCORPORATION OF
CORPORATE PERSON

U306/2018

3. [AUTHORITY UNDER WHICH

Regiatrar of Companies, Deinl & Haryana, New Daini

CORPORATE PERSOM IS
NCORP! EREG £

GHRZ01BPTCOE:

usirmss G st Fioor) IDC. Mehrual
Gurgdtrl‘ Road GJrgam Haryana- 122001

'ADDRESS OF THE REGISTER
OFFICE AND PRINCIPAL DFFICE
{IF ANY) OF CORPORATE PERSON

§ | LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

7. | NAME, ADDRESS. ._NAILADDRESS
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

28/03/2023

Gymnastwar Sahm

08-2, i Flog. Twe Next Doar, Sector-T4, Faridabad
Haryani-121004

Email ; gyaneshwar sahsifigmad com

Maoblle Mo 9953541408

Regisaration No, IBS0PA-DO2IP-NOG 1001718110546

cive Nos. 158082!& To 158083154 of KAMRIA|
CERAMICS LTD registerod in the mame of Devondri;
Vorma has been lost. Devendri Verma has aplﬁe&f
to the company o issue duplicate certificatels). |
Aay peeson who has/have any clalm In respect of|
the sakl shares certificate(s) should lodga such|
claim with the company within 15 days of the|
puhllca{lm of this notice, after which no clalm will|
be entertained and the company will proceed tof
Imsee duplieats share centificate(s).

Diate : n;n,zua Mws)o!mlmﬁnﬂr{l.
Place: Delhi NCR mum Vﬂ"ﬂl

Marg, Kuria {west), Mumbai-400070 -T =41 22 36

02 4000,

Branch Office: Sanjay Plaza, PrtNo 115, 15t Floor, oppogiie Avadh Banquet Ha®, Sanjay Place. Agra, Utar Pradesh 262002

NOTICE OF SALE THROUGH PRIVATE TREATY SALE OF MOVABLE

{Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2018)

ET CHARGED TO PIRAMAL

CAPITAL & HOUSING FINANCE LIMITED UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002 (SARFAESI ACT)

Pubic at karge Is informed tat the secured property

ARFAESIAcL
@3 mention
@ 10 PCHFL for e

the Schedule has been pr:x]ose-:l fob
N AS !

The undersigna as Aushorzed Officer of Piramal Capdal & Housing Fnance Limitad (PCHFL) - furmariy Dewan Housing Finance Limited, has taken
ovai possession of tha schadule praparty as pravided under B

1heough Private Treaty on or afier 15

days from (he date ofpublicalion. as per the lerms

and ‘WHATEVER THERE 15 BASIS". The public at av;ﬁ is hereby nof

{ERE ISBASIS", "AS IS WHAT IS BASIS"

about the sama.

Name o rpo
along with PANICINILLP No. | ¢iN: LU18104DL2016PTC 309024
2| Address of the regstered office | JA 0911, Plot No 10. DDA Digtrict Caritra,

Jasola, New Dalhi- 110020

-

URL of websita

Details of place where majority Or‘-‘y Inventory in Head Office Godown

of fixed assets are located C-2011A/4, C Block, Phase 2, Industrial Area,
Sector 62, Noida, Utiar Pradesh 201301

r

resul of

P e P

8. | LAST DATE FOR SUBMISSION OF
CLAIMS

27.04.2023

Madhusudan Motar Pvt Lid & Madhav Colontzors

We therefora recommend that leadsrs maka

Holice |s heseby grven hal the Japanese Standard Processing Private Limited has commenced
voluntary liquedation on 28th March, 2023

The of g Private Limited gre heteby called upon to)
subemit @ proof of thair daims on or belone 27th April, "2023 ko the liquidator it I address mantion
agains! dem no.7

The firanciad credaoss shall submil (heir proof of clams by slectnonic magns anly. Al olbee siakeholders)
may submit the proof of claims m persan, by post or by elclronic means.

Submession of false or mesmading proofs of calm shall attract ponaites

Date - 28,03 7023 S
Flacy : Faridabad Gyanestwar Sahai
IBBYIPA-OI2/P-NDO130:201 7-18/40548

IBEl REGISTRATION NO

punjab national bank

inaguirie: !:efumsendirgany rmms ur
entering info amy with

Pyt Lt (Co-B
Rama Slunksr-’Rbnu A,;arwa] /Ravi Shanker
(Garantor)

Hs. 2.41,78, B43/-(Rupees
Two Crara Forty One Lakh
Seventy Eight Thousand Elght
Hundred Forty Thres Only)

Loan Code / Branch | B 5)1 Demand Notice s P e ey
copy. Co- 19| Address _final
i vy s cotats Tl Borrower(s) Guarantor(s Date and Amount perty = (27-03.2023)
2L suchi R (L fo: 23800002220} (Agra Branch) DN Date 21/10:2021 | KHATA ND. 315 KHASRA NO Total Outstanding
contents, no(forzm)' loss or damage |nmrrudas a Mukisnd Shalters Private Limited (Borrower) DN Amoiint 370 MAUZA KUA KHEDA| Rs.3.05.25.476.76% Rs

Theee Crom Five Lakhs
Twenty Five Thowsand Four
Hundred Seventy Six and
Saventy Six Paisa Only)

NR.EASTURVA GANDMHI
SCHOOL AGRA AGRA UTTAR
PRADESH - 282001

[

Installed capacity of main NA
{products/services
& | Quantity and vaiue of main products/ NI

senvices sold in last financial year

7.| Number of employees’ workmen | Nil

™

Further details including last Data can be taken vide email

othemisa acting on an adversement in any rrﬁnnsr
whatsoever.

Place: Agra Date: 28.03-2023

[(Authorized Dfficer)
Piramal Capital & Housing Finance Lid

Published dated 10-Mar-2023 stands withdrawn,

B, T
Prospect-Ne-

Property

tr-AshokKomar, MisAnand
Intemational, Mr. Mayoor Kumar,
Mrs. Manju Agaarwal, Mrs. Lata
Rani Goenka
{ Prospect No. 796148 )

Vit N 123 Type Y, aving covered
2485 Sq.Ft., Type X, on Shahloot Marg, situated in the
residential colony known as DLF Quiab Enclave
Complex Phase 1, i the mewvenuve estate of vilage
chakkampur, Tehsil & Distrct Gurgaon, (Haryana).

ool

BEFORE THE NATIONAL COMPANY LAW 'I'IIIBUML. !ENGH AT NEW Delhi

COMPA
IN THE MATTER OF S

“POWER TO GDMFORMISE OR
(See Rule 3 of the

NY SEHEME APPLICATION NO.

o, 857/
m’iﬂ‘ ‘I'HE OOIIPINIE! ACT, 2013

RANGEMENTS mH MEMBERS"

IN THE MATTER OF ART BUSINESS H

Rules. 2015]

M Té"‘?n&eo
LIMITED AND ART CORPORATE ﬁMNOEi PRIV.& L
(“TRANSFEROR COMPANY-2 an

Having IM registered oﬂlu &t 107, Best Sk;y Tower, | Neuli Sumah Place,

financial statements | cirpens@gmail.com

(with schedules) of two years,

lists of creditors, relevant dates

for subsequent evenls of the

process are avaiiable at

4| Eligibiity for resoiution sppicants | -Minimum net worlh Rs 50 lacs

under section 25{2){h) of the -Tumover of Rs. Ter in last 3 years

Code is available at -Provide EMD of Rs. 10 lskhs almg wilh the plan
-Exp. of five years in the fisld of fashion industries

0|Last dale ‘6rrebeipl G[E!P’E-SSIO“ 12th April, 2023
of interest

Date of issue of provisional st of | 22nd April, 2023

I

prospective resolution applicants

I | e g iy g s et v Fasi T T RARR



29 TrE, 2023

Setu Iﬂﬂllh

G001, Univorsity Rond, Near
(Kroa of Juriseiction: Part of Uttar Pradesh)

Summaens For Fifing Realy & Appesrance by Publication
Original Application No. 321/2022 Date: 10/02/2023
{Summong fo defandant under Seclion 1573, of the Recowery of Debily dus fo Banks and Financial
Insishutiong Acl, 1003 read with Rulas 12 ane 130l the Debés Recovery Tribunsl (Procedure Ruses, 1963)

Canats Bank , . winanee Applicant
Erstwhile Syndicate Etanlc :gnau Cnmplsx GT Rnad Hhuqa (UP) CNRBOO1BES0
Versus
M. Bfati Tem Agency & Ors ..., o Defendants

To,
1. Wis Bhatl Tont Agency, (A Proprietorship Firm) Through its Propriedor Fajar Mohommad S
Oeen Mohammad d Office: Villaps Dhankar, Near Petrol Pump, Village Dhankar,
Kheria. Distt. Bulandshahe {U.P.}- 203131
2. Mr. Fajar Mohammad Sio My, Deen Mohammad, Proprgtor of Ws Bhati Tenl Agency, Rio
Maokhata Saima Hakan, Near Tahira School, Khurja, Distt. Buandshahr (U P - 200131
ind Addros: Ric Village Dhankar, Menr Petrol Pump, Village Dhankar, Rhurjs, Destt
Bulandshahr (U P }- 203131,
3. Mirs. Rjina \Wio Mr. Jatar, Rio House Mo. 23, Hasanghar, Mohalla Salma Hakan, Khuna, Distt,
Bulgngdshabr (U.P) - 203131
Ind Address; Mis Jafw Handioom Dsn Nemata Village Hasan Garh Post Khurjs, Distt,
Bulandshahr {U.P) - 203131
It adaows noledl application, you are reoured 1o fie reply i Papar Boak form in two sats siong with
documents and affidawis i any), persorally or fhrough your duly authonzed agenl or legal pracSione
in this Teibunal, after senving copy of (he same on e applicant of his counsed duly aulharired agent
it pubiication af the summpns, and tereafier 1o bppear betire the Triouna on 10I0R702) = 10:30
AL tsding which the sophcation shall be haeard and decided o your abdoncs

Hegistrar: Debts Hecovery Tribunal, Lucknow
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